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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

E.A. No. 33/2024
In

Original Application No. 195/2023

In the matter of:

Vivek Mahana .... Appellant
Versus
Govt. of NCT of Delhi & Ors ......Respondent
INDEX NDOoH:- 28|2)2025
S. L. Particulars Page No.
No.

l1.| Response on behalf of the Delhi Pollution
Control Committee with respect to order dated | 1 - S
17.01.2025.

2.| Annexure -1 - - @
Copy of the direction dated 16.08.2024 issued 6'
by CPCB.

3.| Annexure -2

Copy of the inspection report alongwith geo-
tagged photographs dated 23.01.2025

4. Annexure -3

Copy of the letter dated 17.02.2025 issued to | .- 5? !
Unit.

Filed by

é@(/éz__/ﬁ ,

(Delhi Pollution Control Committee)
Dated: :

Place: ‘Dgﬂ\,{
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

E.A. No. 33/2024
In
Original Application No. 195/2023
In the matter of:

Vivek Mahana .... Appellant

Versus

Govt. of NCT of Delhi & Ors ......Respondent

RESPONSE ON BEHALF OF DELHI POLLUTON CONTROL
COMMITTEE WITH RESPECT TO THE ORDER DATED
17.01.2025.

I, Dr. B.M.S. Reddy, Sr. Environmental Engineer, Delhi Pollution
Control Committee, 2" Floor, Vikas Bhawan-II, Civil Lines, Delhi-

110054, do hereby solemnly affirm and state as under:

-’@%&il Committee and am conversant with the facts of the present case
\

i basis of record maintained by Delhi Pollution Control Committee
Appointed by (T2t

wd\ Govtof NCT of DRy 1§€@rdinary course.

“C\ Reg. No. 010/06
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2. That, the grievance in the Original Application herein is about wedding

and other social functions at green area and parks in Village Bijwasan

and Bhartal, New Delhi.

3. That this Hon'ble Tribunal taken up the Execution Application on
17.01.2025 and pleased to direct District Magistrate (South West
District) and DPCC to file their response with regard to compliance of

order of closure dated 08.01.2025.

4. That, CPCB carried out the inspection of the unit on 22.02.2024 and
25.02.2024 and found the unit non-complying. Subsequently, in
compliance to the order passed by this Hon'ble Tribunal dated
06.05.2024, CPCB issued directions to DPCC u/s 18(1)(b) of Water Act,
1974 and Air Act, 1981 vide letter dated 16.08.2024. Copy of the
direction dated 16.08.2024 is enclosed herewith as ANNEXURE-1.

5. That, in pursuance to the CPCB directions, SCNs and letters were issued
by DPCC to the unit vide letters dated 01.10.2024 and the CPCB was
also apprised about the action taken against the unit. Thereafter, the unit

submitted replies to the following actions:

e SCN for closure U/s 33(A) of Water Act, 1974 and 31(A) of
: a@%\ Air Act, 1981

RAJ KR.GULATI ‘ k_lOW Cause Notice for revocation of consent.

Appointed by
Govtaf NCT of Dally ®
Heg. No. 010/06
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&
6. That, to verify the response/representation submitted by the unit,

officials of DPCC carried out inspection of the unit on 05.12.2024 and it

was observed that:

o Effluent Treatment Plant (ETP) installed in unit was found
treating 16-18 KLD effluent discharge in violation of the
condition of Consent to Operate (CTO) dated 29.08.2023 issued
by DPCC having certificate No. G-33195 as the quantity of the
trade effluent discharge from the unit shall not exceed 3000
Litres/Day as per CTO conditions.

* 05 Diesel Generator (DG) sets were found operational in unit (03
DG sets having 125KV A, 01 DG set having 62 KVA and 01 DG
set having 250 KVA cépacity), which is in violation of the CTO
conditions, wherein it is mentioned that the addressee unit was

permitted to operate only 02 DG sets in the unit.

7. That in compliance with the CPCB directives, DPCC issued direction for
closure vide letter dated 08.01.2025, consent to operate was revoked and
also imposed Environmental Compensation (EC) of Rs. 3,75,000/-, in
view of the non-compliances observed by CPCB officials on 22.02.2024
and 25.02.2024 and DPCC officials observations on 05.12.2024.

CORIBAIKi in WP(C) No. 832/2025 by the unit. The unit has informed
%e High Court that the power supply of the unit was disconnected

| Appointad bilo
1 CoviofNCT of Delt
AT\ Reg. No. 01008

=

fois—"
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9. That in compliance with order dated 22.01.2025 passed by Hon'ble High
Court, officials of DPCC inspected the unit on 23.01.2025 and following
observations were made:
* Unit found non-operational in compliance of DPCC’s closure
directions dated 08.01.2025.
e ETP found installed and in operational condition.
® Unit has installed inlet and outlet flow meters and maintained the
logbook.
e ETP logbook maintained.
* Treated water is being used for gardening purposes.
* Unit was using 2 DG sets for electricity for their basic needs and
maintained their logbook.
¢ Borewell is approved by CGWA, DIB & DAC for commercial
purposes.

Copy of the inspection report alongwith geo-tagged photographs is
enclosed herewith as ANNEXUE-2.

10. That unit has deposited the Environmental Compensation which was
imposed by the DPCC. Deficiencies were removed, as observed during

the inspection on 23 January 2025.

=Ll That the Hon’ble High Court of Delhi has disposed of the matter vide its
A TatS .

plication for Consent to Operate. Copy of the letter dated 17.02.2025
is enclosed herewith as ANNEXURE-3.
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13.1t is therefore requested to this Hon’ble Tribunal that the action taken

y

DEPONENT

report may kindly be taken on .record.

VERIFICATION

I, the above-named deponent, declare the contents of the present
affidavit are true and correct to the best of my knowledge based upon the
documents and records available in the office and nothing material has been

concealed therefrom.

Verified at New Delhi on this  day of February, 2025. é
DEPONENT

@W{  Appointed by
yudt Covtof NCT of el
\“TA Reg. Mo, §10/06

== .
g); 20 FEB 2025
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A PROMISE FOR POWER

Regd. Office & Corp. Mkig. Office’
T ; IER gth Floor, Bakhtawar,
Nariman Paint,

Ref No: PL/OT-70766/DIN/01 ';':’““"‘ fgf;’:‘sm ok

~ Date: December 09, 2024 E-mail alp@powericaltd.com

Web  www,.powericaltd.com
CIN - U31100MH1984PLC032825

M/s. Rising Genset India Pvt. Ltd,
J-81, 2nd Floor,

Saket,

New Delhi - 110017,

Email: risinggensetindia@gmail.com

Kind Attn : Mr. Rohit Gupta (mob. 9811660566)

Subject : Original Despatch Documents

Reference : Your P.O.No. RGIPL/PL/NOV/2024 dated 12.11,2024
for 1no. 500 kVA DG Set

Dear Sir,
Enclosed please find following Original despatch documents:

Tax Inv No.192515212 dated 16.11.2024 for Rs.45,43,000/-
Packing List

Engine & Alternator Test Certificates

EtS Declaration of Conformity

UK Declaration of Conformity

Load Test Report

Control Panel - Final Inspection Report

‘Cummins’ Engine Warranty Statement

Pulse Ulitra lite Warranty Booklet

OENOUA WM

Please find the above in order and acknowledge receipt of the same.

Thanking You.

Yours faithfully,
For POWERICA LIMITED

. Dinesh Oberol
R. Vice President - Sales & Marketing Encl: as above
bile No.: 9820298929

CHfines Ahmadabad, Bangeions, Belapur, Chetrepeti Bambhajinager, Chennai, Coimbatore, Goa, Gurgacn, Kachi, Kohapur, Mumba,

Madurai, Mysore, Nagpur, Nashik, Pune, Secunderabad, Rajahmundy, Vijaywada, Vishakapatnam.
Regd. Office :  3th Floor, Bakhlawar, Nariman Point, Mumbal 400 021 « Tet+D1 22 6656 2525

Pé
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~__ENGINE - o
CUMMINS DOCUMENTS _
_Qsmi1s-G1 MAINTENANCE M%E‘J“?WWW . JYES/NO
_ i 43843168 TEST CERTIFICATE e l¥ES/NO
COOLING 5Y§ RADIATOR SPARE PARTS BOOK YES / NO
SILENCER PART NO 61711352 (FITTED) B, '
SILENCER QTY i o 1NO FR— e
ALTERNATOR N e M
FRAME HCI544D1 DOCUMENTS
MAKE STAMFORD MAINTENANCE MANUAL YES / NO E
IKVA 500 KVA TEST CERTIFICATE YES / NO 3
SiNo, 1 N24)444997 SPARE PARTS BOOK YES / NO
s, i A rememoe o EO N TROL PANEL
veE 1 - DOCUMENTS )
Sho. o TTTTTouy/eamyzan0sss TEST CERTIFICATE YES/NO
; SV g W DRAWINGS o lves/no
- M “ - BATTERIES T T ot Tl
MAKE PULS LITE DOCUMENTS _
SPEC 12V, 100AH WARRANTY CARD |ves / no
SLNOS ] 4124061195 4124060812
Quantity,. |2NO'S _ — i e
n L ) I FUEL TANK
CAPACITY INBUILT -
QUANTITY ) ; i o el
ACCESSORIES USED FOR ASSEMBLY TOTALNG OF FCIAGES
FUEL HOSE A FITTED SOOKVA  [DGSET T AN
BATTERY CABLE WITH TERIWINAL FITTED i
AVM PADS FITTED I -
MANUAL FOR ENG & ALT WITH TC 1SET e el
GATE VALVE WITH REDUCER | FITTED (OIL DRAIN) L N
BREATHER HOSE S FITTED s A s
. |cooLaNT o b ALLED I . o]
FIRST FILL OF LUB OIL e L ALED R
CAPACITIVE TYPE FUEL GAUGE CHTTED - I
BarveRy T T 1 RTteD - o )
BULK HEAD FITTED o I
EXHAUST PIPE OUTLET FITTED TOTAL PACKAGES NG
. | CONTROLLER PS-602
g} o VEHICLENO
{41 case of any dascre;:ancy, claim must be made within 7 days of re::eipt of equipment, otherwlisse it would be assumed that
goods [ documents have been recelved intact as per the packing list, L o
FLOOR INCHARGE g)p&,ﬂ
j? T Qumm INCHARGE ¥
REMARKS : )

POWERICA LIMITED

99

gﬁKUﬁ ROAD, NELAMANGALA TALUN, BANGALORE RURAL DIST 562 123

PACKING LIST

DATED :16-11-24

__RATING : 500 KVA

CONS!GNEE




Cummins India Limited

Registerd Office : Kothrud , Pune 411 038 ( India )

4 fma@mm_w

‘Engine Test Certificate

This Is to Certify that Engine Model — QSM-15-G1
serial Number 93843168 has been tested using |

diesel as per 15S0-3046 standard. Corrected Full Load

B.H.P. to N.T.®. conditions as per the test standard is
594 BHEP. @ 1500 RPM

' Date: 14/10/2024

Fxecutive
Product Conformance |

'§ F:4302:11:07 / PN0.503341 g
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e ar MH.414111.IN - \/ | _,
STAMFORD
Test Certificate -

FOR
,_ ﬁﬂ Eﬁiﬂ AC GENERATOR

SALIENT POLE, SELF EXCITED / PMG EXCITE
Machine No. N24J444997
Type Test has been conducted on similar design machine
STANDARDS: Generator generally conforms to BS 5000 : Part 3,
Tested In accordance with BS EN 60034-11S/IEC 60034-1
Rotor dynamically balanced to BS ISO 1840 - 1

ROUTINE TEST CERTIFICATE FOR BRUSHLESS AC GENERATOR:

AME: HCI544D1  |AVR: AS440 AVR NO: 23390698-1479 ENCLOSURE: IP23 il
FED KVA: 500 RATED VOLTS: 415 RATED AMPS: 695.6 FREQUENCY: 50 | PHASE: 3
h. <R FACTOR: 0.8 | STR CONN: Series Star | STR WINDING: 311 DUTY: Base Continuous :VJV?E
Wire
C.VOLTS: 48 |EXC.AMPS: 2.3 AMB TEMP: 40 Fe
" FOR 3 PHASE SEQUENCE LOOKING FROM DRIVE END FOR CLOCKWISE ROTATION :U-V-W .
WINDING COLD RESISTANCE IN | INSULATION HV TEST 1.83 |INSULATION CLASS
Ohm(+/- 10 %) AT 22°C RESISTANCE KV
(MAX VALUES) (M- Ohm) FOR 1 MIN
TATOR (Phase o Phasey] 0.01212 - 2% OK — H
BOTOR 1.904 2+ ‘ OK ] H
E REGULATION TEST o
FREQ. VOLTS |  AMPS KVA PE KW EXC.VOLT | EXC.AMP| % LOAD
52 316.4 0,00 0.00 0.00 0.00 10 " 0.55 0.00
50 415 695.6 500 0.8 400 48 2.3 100.00

»
REGULATION = (N.L.VOLTAGE-F.L.VOLTAGE / RATED VOLTAGE)*'100 = 0.34 % ‘

er-Description: AC Generator. HC5.4.0.1.311.,1,.,14,.A5440.0nan Green
& Arks: i1

LTI AUTHORISED BY -

Sunil P Randhawane

_agg_a: 28-0CT-24
1 Quality Assurance

Job No: 7230850-019

Certificate Of Confﬁrmity | '

duality System Certification
S0 9001:2016

Frame Size : HCI54401
Serial Number : N24J444997

Manufactured Date : 28-OCT-24
KVA: 500

Authorized By Quality Assurance: Sunil P Randhawane

Thi :
& document is electronically generated, hance signature not required

Print Date: 28-OCT-24

e T s




TYechnologies

ating-set and fulfils all the relevant provisions of the following EU Directive(s) when installed i
dance with the installation instructions contained in the product documentation:

: Low Voltage Directive

The Electromagnetic Compatibility (EMC) Directive

Restriction on Hazardous Substances in Electrical and Electronic-

Equipment (RoHS) Directive

Delegated Directive amending Annex Il of 2011/65/EU

Delegated Directive amending Annex il of 2011/65/EU

Delegated Directive amending Annex Il of 2011/65/EU

and that the standards and/or technical specifications referenced below have béen applied:

El =C 61000-6-2:2019 Electromagnetic compatibility (EMC). Generic standards - Part 6-2:
Immunity tor industrial environments

EN ieC 61000-6-4:2019 Electromagnetic compatibility (EMC). Generic standards - Part 6:4:
Emission standard for industrial environments

EN ISO 12100:2010 Safety of machinery - General principles for design - Risk assessment
' and risk reduction :
IEC 60034-1:2017 Rotating electrical machines - Part 1: Rating and performance ‘.
ISO 8528-3:2020 Reciprocating internal combustion engine driven alternating current
generating sets - Part 3: Alternating current generators for generating sets

BS 5000-3:2006 Rotating electrical machines of particular types or for particuiar

: Applications - Part 3: Generators to be driven by reciprocating internal
combustion engines - Requirements for resistance to vibration

EN IEC 63000:2018 Technical documentation for the assessment of electrical and electronic
products with respect to the restriction of hazardous substances

This declaration has been issued under the sole responsibility of the manufacturer. The object of this
Declaration is in conformity with the relevant Union harmonization Legisiation.

M “ame and address of authorised representative, authorised to compile the relevant technical
Jocumentation, is the Company Secretary, Cummins Generator Technologies Romania, B-dul Decebal Nr.
116A 200746 Craiova {)oig, Romania.

Name, Title and Address:
5 Signed:
i Alastair McQueen
- Global Technical Director
A T b Cummins Generator Technotogies Romania
i e S (,{_, WMM B-dul Decebal Nr. 116A
200748, Craiova
Dolj, ROMANIA
Date: 4% August 2021
Description: HCI544D1 Serial Number: N24.444997

460-16383-)

Registered in England under Registration No. 441273,
Cummins Generator Technologies Lid. Registered Office: Fountain Court, Lynch Wood. Petarbarough, PE2 6FZ, UK.




oducts carrying the following descriptions are considered to be out of sco,
lended 1o be installed in Large Scale Fixed installations and for installati
cation. installed and de-instalied by professionals:

pe of RoHS Directive 2011/65/EU,
on into a predefined and dedicated

vigo
VSI80’
)8G 99°
)5G 114°
J8G 125
DSG 144*

\Where ™" represents any combination of letters and characters completing the specific description of the prosiuct.

s

450- 18383

Registered in England under Ragistration No. 441273,
Cummins Generator Technalogies Lid, Registered Office: Fountain Court, Lynch Wood, Peterborough, PE2 6FZ, UK.

e ————— i i,
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"~ Technologies

ynchronous Jow-voltage (<1000VAC) A.C. generator is designed for incorporation into an electrici

 prating-set and fulfils all the relevant provisions of the following UK Statutory Instrument(s) when installe
accordance with the installation instructions contained in the product documentation:

L g1 2016/1101

!5 811001 The Electrical gqu}pment (Safaty) Reguiaiion s . .
| 81,201

The Electromagnetic Compatibility Regulations

F 8.1, 2012/3032 The Restriction of the Use of Certain Hazardous Substances in Electrical and
' Electronic Equipment Regulations
8.1 2019/492 The Restriction of the Use of Certain Hazardous Substances in Electrical and
] Elactronic Equipment (Amendment) Regulations

5.1, 2008/1597 The Supply of Machinery (Safety) Regulations

and that the standards and/or technical specifications referenced below have been applied:

8! NIEC 61000-6-2:2018 Electromagnetic compatibifity (EMC). Generic standards - Part 6-2: Immunity
standard for industrial environments o

8S EN IEC 61000-6-4:2019  Electromagnetic compatibifity (EMC). Generic standards - Part 6-4: Emission
standard for industrial environments

B8 EN IS0 12100:2010 Safety of machinery - General principles for design - Risk assessment and
risk reduction
{EC 60034-1:2017 Rotating electrical machines: Rating and performance !
¢ BS IS0 8528-3:2020 Reciprocating internal combustion engine driven alternating current generating
sets - Part 3; Alternating current generators for generating sets _
BS EN IEC 83000:2018 Technical documentation for the assessment of electrical and electronic products -

with respect to the restriction of hazardous substances

This declaration has been issued under the sole responsibility of the manufacturer. The object of this
Declaration is in conformity with the relevant UK Legislation.

The name and address of authorised representative, authorised to compile the relevant technical

documentation, is the Company Secretary, Cummins Generator Technologies, Fountain Court,
Lynch Wood, Peterborough, UK. PE2 6FZ.

Name, Title and Address:
Signed:
Alastair McQueen
_ Global Technica! Direclor
& . - (,(4 rol Cummins Generator Technologies
u ey i _ U Fountaln Court, Lynch Wood

PRt Peterborough, UK

: PE2 8FZ

Date: 4% August 2021

Description: HCI544D1 Serial Number: N24.J444997

A5D- 18083

. Registered in England under Registration No. 441273,
Cummins Generator Technologies Lid. Registered Office: Fountain Court, Lynch Wood, Peterborough, PE2 6FZ, UK.




e AC Generator utilizes hazardous materiaf éxemptions as detailed in Annex
Products carrying the followin

Hiof S.1. 2012/2032

LVI8O

LVSI80

DSG 99°

DSG 114

DSG 125°

DSG 144° \

¥here ™ represents any combination of letters and characters completing the specific description of the P

450163838

_ ' . . 441273 :
Registered in England under Registration No. 44127 erbor UK,
Cumming Generator Technologies Lid. Registered Office: Fountain Court, Lyrich Wood, Peterborough, PE2 6FZ. :
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Bill of Supply for Electricity

A TERPRISES PVT LTD

Hame Mis ) .

Billing Addeows < H ASHOK KUMAR DUSAD -1 Sanctioned Load - 3400 (KVA)
PUSHPANIALI DWARKA BHARTTHAL Contract Demand  : oA Mo 150026578
ROAD KH no. 3471472 -17-7 & 14/ MDI L6800 (KVA) Encrgreation Dite.. 12-11-2050

I ASAN NEW DELH] MEAR BHARAT

. Power Faclor (.95 NMeie Type IFEK
4 M DEPORT DELHD 110037 :
R Pole Xo 1 X705 ;“G’P’? Tope I:'ﬂ.{o*esmé%
by z.; " 3 1 i 6(} : 114 Baled ¥
;i:;bﬂ)?ﬂ v _1;:2.5(" 240.com Meter Reading Status - DL Bili Baaw . L Acmal g
R iy ‘,mmf}'m M Cycle No. :0A 6D No RI24N03TI 36416 e
Pistrast fels it o] Ly > 5 3 -

; : Yariff Cate - Non.Domestic [ LT (10kW 1o CCTVTaged - Xo -
%xl&ka Sequencs mm} 53AQAA i 1 :gkw)mcs ¢ ] } ( Street Light' Tagged: No i
Bill Month (OCT-24 ) - WI-Fl Tagged No H
Bifl Thate : 24-09-2024 ]

3 Mister No. | Unit ‘ Bilied Consumption (Previous) |Multiplication;
e ) &) [Date ¢ Reading |Date of Meter Reading| Roading Factor
. e B A R i) e AR ARRY | (o) fe)
E : Meter Details in Annexure
g 3
4 |Billing Details (= 71 i) ' A evo 0 Eorric VLHIciES FORBETIERTON
3 § Current Period Charges (acam a1 o) (5-08:2024 1o 17:09:2024) , :
2 810 - Erergy [Slabwise Enorgy Gharge| Sucais fowwburdheat [Tima of Day (TOD} Charpe
&2 Units gé! w9 : tpdy 1R O
2t Blled :
a4 N
12 31 1895508 MEMALGG R61S 00 TR w
F| e lompraks| e | s aws T TE
g' £l I ¢ AT ; shasdta | ASE3 g i
55 : i iz
‘,i‘. : e g "é
%% ! =7
= §is OCn
32 it == %
g g Total Unts = | 1aqeg | TOWI(B® yajeanzg | TOWI(E)® 43406 Totsl @)= suem i
_ g Past Dues / Refunds / Subsidy (e Fwwr /e /Wikad) Consumer registered under GST may submit it's
=5 Late Payment Totsl Charges
- é “Rofund | Ratund Amount  Piod la which Rreiss|  Surcharge {LPSC} Payable
8 Unit | Amount %) Pree@ital | t4pm e a7 21 4)
’; %; L 3052436 | Since AUG-24 399 81 ‘ 272374.04
i2 e aat wa BG Securty Deposit |
% % 7 i f 8G Expiry Date
§E Wmcm“: Dmlwi'::m C‘:img: gad % T 6699996 Cash Securty Deposit | £ 1$3000.00
§ b
z g ednr . 2 ay lﬁj{ﬂ?fﬁﬂ no. 010005991142 2 (2295.00) || et e e ;
¢ =1 ) ’ for the delay, shall be charged In the next bill.
§§ |ttt EY. 2007625 il Y adjusted in yaur fixxt bifl 1o he genecated in KLY, 2025.26 (Praa Riftr @ @@ oo B3 G¢ ER AR
- s’qmémﬁmnﬂmzmm}

~ Last payment T mmmmm!ved on _35.08.2024 Payment Sccoun!ed uplo _31.00.2024 -
Consumption History (et ®1 frees)

, : : -
Period Urits ' X s
g T af Deyx RWHRVAD) . Tot B} Pavable Bill Basis i
& EESETIT TA08 3034 3 5941 509990 00 . Actisl % Neares Customer Care & Payment Ceaere
i 12.07-3024 2% BAAE 236960.00 Aohanl S8 SUBSTATICH BUTLDOG, NEAR LOCAL SOPTIC,
= ! {ii;ﬁ‘ ;42 TY 2 95 19423000 Acis] R s e
2024 0-05.2024 22361 30879000 Actuz] LT MR §ATEESH K KUMAR 980700
S 6052004 | 15083025 31 2656 57538000 Acteal B R AT
. 16422024 13632024 29 23790 1074460 00 Actusl / !
5 I
2 (bl compuier genareted, Rence doos ol IS A0V SBUNR)_ _ _ L o o e o e o e I
L4
% d
= >
f2:
‘é :
o1
z &
[~}
- Bili Month ; DLT-24

e

B Amount payabie - ¥ 272370

bbb

et B Z
Cheque DD No.:




Nno

Corporate office - Best Business Park,, Plot No. P-2, Unit No, 611,
Netaji Subhash Palace, Pitampura, Near Fun Cinema, New Delhi-110034
CIN : 059863300000374
Yol : 01143484335 emall ; accounts@greanshieidenyviro.com

3

Party Deotails : Mo, : 23

Krishna Greens by Mapple Gold Dated : 09-11-2024

Dwarka Bijwasan Road GR/RR No. :

. Transport i Ansar
Vehicle No. '
Station
S.N. | Description of Goods Qty. | Unit
i. | Flow Meter 2.00{ Pcs.

Grand Total _ 2.00 Pes.

Sales Challan f T
‘ Greenshield Enviro (25
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b ji’i_:f_'”'adhmd to.or in case nf‘ nnn-p:rmmcd d;smwis.

D
DELHIJAL BOARD: GOVT. OF NCT OF DELHI
OFFICE OF THE CHIEF ENGINEER (SDW)-NW

KESHOPUR STP. NEW DELHI: 110018
Emaili- ecsdwi@gmalilcom

Wear Mask. Follow Physical Distancing, Maintain Hand Hygicne”
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INAND TRANSIORTATION OF SEFTAGE

In accordance with all the terms and aaudaticm of the By laws! Regolations the spectal
license conditions accompanying this license amd spphicable ndes, faws of Government of

. NCT. of Dethi & funther approval of the Competent Authority, permission is hereby
granted to; \

NAME OF LICENSEE - mig. Gulekal) €0 Smgimiziing
ADDRESS 1o h%gmm,mib&&%wq‘mﬂgwl\ Q&qutm"&
Mm!cl T‘-}G 1= 'Imau&izﬁr ”m 8 m\L

Typ(f ﬂ'f V(t?xidc - B e P AP DU PTUT Y
Vehicle Registration No. m..ﬂ‘..ﬁﬁ%m&.
For the diﬁpaﬁai of s.aptagc-fi"am septic t’mk ol the Desipnated SPS’s of B, .

This license is basfcd on mjonmuo:: provided in the Septage Transporter ficense
.apphmuqrz This dicgnse i csz:m fot the period 56t forth below, may be suspended or,
teveked {m Condition of Non C‘omphanm and isnot transferable. The o iginal license shall
be kept o file in the Licensee's office. A copy of this lieense shall bc carried in every
rcgf‘s!emd schsc&: used by thréLEcmscc RE A '

a:;rr-'ac:’mfﬁiuxm - .&llifg.\.a,k.;at”.;.'

. E_,_‘mues‘*ri{}::%; DATE :- ,!ﬁllﬂ;ﬁ.&%."»

L2 License J8 Zmblt Ig.be éanwi u{f in case of ):(rlulfﬁm of any Acts, Rules and chu]auom )

 relaving (6 the operation mf &r.pmgc Systx:m Qi cases of ‘fmkw pmtt}eul&. m;»t becing « .

biﬂ,hATURﬁ &TAMI' Or

ISSUING AUTHORITY @75 50

S
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)5F3ZE TAX INVOICE Mob.: 8355170055

LOBAL ECO ENGINEERING

HﬁP NO. 24, 13/5, RAJASTHAN HIGHWAY SERVICE STATION, OLD DELHI-GURGAON
ROAD KAPASHERA NEW DELHI-37
Emall; globa!ecoenglnearing@gmail com

Mwhm C‘m:% + 677

"| Involce No.

| bate.. 05 &) 20625 ..

eahsREITRATEITUSE FRFER RSN ORI EN NN AR RAR IR EE R A B bR s e Rt Rl ddindidEd
. et LT AL AR AR G ARt R AR L L L R T e PR P R P T P P Y] P.o. NO:-«J-‘ i sinesived
RTY GST{N_““_ -------------- FERIARAESARAAERANTINRRINANINARAN R ENERRERR RIS AN IRREREF RS a iR aasRRaTad
i v
11 deul HSN/SAC Q Rate Amaount p
Particulars Cods ty. - | Rs. E

i) o Feoiching

cleaning Setw eed

d
9
9
]

joflof2t — =
&'2/”]9‘/*-—““_ oy
2efli]?y — | [0

ISeo | F50D

YTaxable Value ?3*@ )
: _ 8GST@uwedoen | AFS
‘ﬂvoiu‘lﬂnaﬁn Words) .. G- 77'\@,, mam | . £OST@ TR | LHLT
Q’MYF)H‘? m}hj R .

Grand Total |- 888D

eoversana NK DETAIL- ror GLOBAL ECO ENGINEERING
* ggm BANK OPP. POLICE STAT|ON y
| KAPASHERA N?g ;}Temg .a7 ' 7
' ' ' 2000329 _
£3.0.E , f;’sccaé)obe HDFC0001670 = d =

9355160055 -



(PGAT05F3ZE Tax h¥Sice.

LOBAL ECO ENGIN

ROAD KAPASHERA NEW DELHI-37

0P NO. 24, 13/5, RAJASTHAN HIGHWAY SERVICE S8TATION,

EERING

OLD DELHI-GURGACH
Emdil: globalecoenglnesring@gmail.com

Mob.: 6355170058
9355‘!6@&5 :

ki 10hna. et

llllllllllllllllllllllllllllllllllllllllllllllll CIEUIHFRIEERRBERNROI IR FS

divdasy |

e R YR I

Address

I s e N R e N R R RN SRS PR R R R e

R e R e A ST T

] tgtﬁfcod0'""""'“""“""“""""' BERBEEERIIRS

el

Gintldai ks hr RS PO N
[L 4 01“”'““1“"1#1#1-ﬂunfﬂ»#wwnﬂufw“ﬂ

Involce No,

L’;:1»4::1-:!-1u:ntuankrfﬁfuuvﬁﬁ#o.
¥

FORNRASIREARNIE VRO NI IRNAR IR

OARTY GS TINuwsionse

et e T e RN AR R P AR PR RS RR LT L

680

HSN/SAC

Particulars "ot

Qty.

Rate

Amount

P

3 b

311 | For p'rmhab j
c/.eania% Sebr'ced ybz

‘Sﬁp‘?}\c f;{‘ ¥ ){

oyl 212y o

23 |1212Y
1s) o |28

02—

IS":;D

4560

Taxable Value

_FSto

SGST@...

1 N.ﬁ

ungutti!n

6F&

pial Invoice Valus {in Words) : . 'f' .MH 6? ;A?L

COBT@ccwnFurirovnse

- 5 i
! IGBT@- LEAAASERRBRIRTERY

%

615"

... Hundyed cp«q M &?\Q?f —

Grand Total |

S55D

tases.
* L T L BARRIE AP PAEINRENRERS T FERROEINROY bo T uraieas

BANK DETAIL- p
HDFC BANK OPP, POLICE STATION
KAPASHERA NEW DELHI-37

AJC: 50200032929487

IF8C CODE:HDFC0001670

boelver Slgnature

30.E

for GLOBAL ECO
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KRESHNA GREEN FARM LOG BOOK-250 KVA DG SET

MONTH JAN 2025 ;

s.NO.| STARTTIME | READINGSTART | STOPTIME | READING STOP HRS |  siGN
" 01-01-25 B — —
g S N YR TV S W Y =
" 03-01-25 A W i '
4 04-01-25 s — -
" 05-01-25 s , I ——
6 . 06-01-25 W —_— e
; 070125 . — —
8 08-01-25 . . i
2 09-01-25 s s =
0 | 100125 o " |
11 11-01-25 s e 'WW )
- 12-01-25 i il i
13 130125 — Ll s
14 14-01-25 - ) N o y
15 15-01-25 \\o o T LN & 3. & r—
i 16-01-25 N2 AP "\Ro- - 2 V
w 17-01-25 P (AW M- e e b g
18 18-01-25 ™o Vo (A “\28. ¢ LU o e
19 19-01-25 N\2R-o | o U 2206 Yoo AN
&b 20-01-25 "N ELe Vo N\ 260 Y o A
e 21-01-25 AL \ocen Q4 RUTE W. o [~
22 L _1Ho- @ Yoce@ ot ky 2 4.2 il
- 23-01-25 T\ '
24 24-01-25 :
o 25-01-25
“5 26-01-25
vy 27-01-25
28 28-01-25
25 200125
a5 30-01-25
31 31-01-25 \
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2|

KRISHNA GREEN FARM LOG BOOK-250 KVA DG SET
MONTH DEC2024
TOTAL RUNNING
READING START STOP TIME READING STOP HRS SIGN
™ —— '
Bptaat CF6 12 AN | 682 6.0 L7 .
03-12-24 — A i |
04-12-24 — e -5 ?*
wem | 6eo | oAl B3s | 3o | L
A 06-12-24 e — — "
f ofe s &30 LA | 68| 7o Yo
g 08-12-24 & & P “7— 2, 0 {/Z_’
9 09-12-24 e - i
10 10-12-24 e s e
11 11-12-24 i - i
12 121224 v R
13 13-12-24 T e — 4
v 14-12-24 F oo 2 PN 7o ¢ § -0 il
15 15-12-24 . - e
16 16-12-24 — T
17 17-12-24 iy s R
18 18-12-24 o —
19 19-12-24 & e —— e
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KRISHNA G REEN FARM LOG BOOK-250 KVA DG SET

]

MONTH NOV 2024

2
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’G AUTOMOTO
| YOUR GREEN FUTURE ( 23

To Date: 10/10/24
KUBLR SALES AGENCIES

157 OUT SIDE DELITGATE 6.7 ROAD, GHAZIARAD

VTTAR PRADESH, 2001001

Kind Attention: Mr Om Prakash Ahuja

Sir,

We Automoto. hereby appm\'!it M/s, Kuber Sales Agencies as our Authorized Dealer for the
product of Automoto's ICAT & CPCB approved RECD.

The Dealer has the rights to market, sales, distribute, service and appoints the sub-dealers of
the product, in all models of RECD and typss of gensets in the sald territory/zone, This
authorization is valid for the period of 1 year from Oct 24 to Oct 2025; renewable of the
autherization for dealership, after the peri od of 1 year with mutual consent.

I in future, Automoto tie-up with an OEM, then the Dealer has to purchase RECD from the OEM,

We wish you all success in the business expedition.

¢ The validity of this authorization is subject to ugreement to be signed between the parties

within 30 days from the date of issuing of this letter.
+The above authorization is subject to performance, and any of the parties can withdraw .

within 30 days of notice period.
*Company will not entertain any finoncial discrepancies between the dealers and

customers
+The courts in Delhi shall have exclusive jurisdiction to entertain and try any and all

disputes in refation to this letter

3

AUTOMOTO GENSET SOLUTIONS LLP
¢ B-9/2, Phose-1, Badli Indusirial Area, Dethi-1 10042
& wiww attomotoselulions com w inlofwoulemolosolutions.com
| ¢ 93135 24499, 79823 49621
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PAN Ho. s AABFK 2384 i ; Hobite : 9952508511
GSTIN Ko | CIAABIKIZBEATIG Brnail s hubersale

KUBER SALES AGENCIES i

Certificate of Installation

We are authorized dealer of Automoto’s ICAT and CPCB approved RECD, This is to
certify that we have installed the RECD of Automoto Company at the following
location: ;

Location: ;
Krishna Greens by Mapple Gold
Block H-1, Dwarka

1 Engine Number: 22H84539746
Model: QSB6.7 G17
Rating Power: 229 KW
Date of Installation: 21% October, 2024

The instaliation was carried out as per the required standards and specifications,
ensuring optimal performance and functionality of the DG set.

3

For Kuber Sales Agencies

a2

ST T, Dol Goms,
por )

L

HEAD OFFICE : G.T. ROAD, (NEAR DELHI GATE), GHAZIABAD - 201 001 (UP)

4
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R

Maobile : 0088550844
Emadi: kubaersalosagencivsGamailcom

KUBER SALES AGENCIES

PAN Ho. | AABFK1Z85A L
GBTIN No, : TBAABFK1288A12Q

Certificate of Installation

We are authorized dealer of Automoto’s ICAT and CPCB approved RECD., This is to

certify that we have installed the RECD of Automoto Company at the following
location:

)

Location: '

Krishna Greens by Mapple Gold
Block H-1, Dwarka

1 Engine Number: 22H84539746
Model: QSB6.7 G17
Rating Power: 229 KW
Date of Installation: 21% October, 2024

i

The installation was carried out as per the required standards and specifications,
ensuring optimal performance and functionality of the DG set.

For Kuber Sales Agencies

i

G e, Do Goin,
[ ]

HEAD OFFICE : G.T. ROAD, (NEAR DELHI GATE), GHAZIABAD - 201 081 (UP)

\
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AUTOMOTO
YOUR GREEM FUTURE-
e

To Date: 10/10/24
KURER SALES AGENCIES

152 OUT SIDE DELHI GATE G.T. ROAT: GHAZIABAD

UTTAR PRADESH, 2001001

Kind Attention: Mr Om Prakash Abuja

Sir;

We Automoto, hereby appoint M /s.Kuber Sales Agencies as our Authorized Dealer for the
product of Automoto’s ICAT & CPCB approved RECD.

The Dealer has the rights' to market, sales, discribute, service and appoints the sub-dealers of
the product, in all models of RECD and typzs of gensets in the said territory/zone. This
authorization is valid for the period of 1 year from Oct 24 to Oct 2025; renewable of the
authorization for dealership, after the period o 1 year with mutual consent.

ifin future, Automota tie-up with an OEM, then the Dealer has to purchase RECD from the OEM.

We wish you all success in the business expedition.

* The validity of this duthorization is subject to agreement to be signed between the parties
within 30 days from the date of issuing of this letter.

*The above authorization is subject to performance, and any of the parties can withdraw
within 30 days of notice period. '
*Company will not entertain any financial discrepancies between the dealers and
customers
*The courts in Delhi shall have exclusive jurisdiction to entertain and try any and all
disputes in relation to this letter :

AUTOMOTO GENSET SOLUTIONS LLP
¢ B-9/2, Phose-1, Badli Indusinal Area, Dethi- 110042

£ W aulomatosehal: -
\ ' ons.com  minie@outomolosciulions.Com

¢ 93135 24499, 79823 49621
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_ — ESTIMATE Mob. : 9810204204
; : 9560009434
“Jai Mata Di” 9560009433

~ LUCKY GENERATOR WORKS

Sale, Service & Rent
Specialist in : Diesel Generator, Kirlosker, Shaktiman,
Leyland, Cummins & Altinator Winding

15 KVA to 1000 KVA
10/173, Dakshinpuri Extension, New Delhi-110062 \M \&
RB{, NO. s i F % e‘ %ﬁ%\\m ‘ Dat@fj.-....”.,"..:.. S

Cnresem -i:o;mm }]‘\DU&Q
A P\)S\'\ ”h)cy«,w
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OWERICA LIMITED . * [POWERICA)

APROMISE FOR POWER

Regd. Office & Corp. Mkig. Office:

THROUGH COURIER 9th Floor, Bakhtawar,
v Narirnan Point,
1
Ref No: PL{OT*—?O?GG/DINI’Ui :::mbmf:?::%% 2525
Date: December 09, 2024

E-mail alp@powericalid com
Web  woww powencalid.com
CIN : U31100MH1984PLC0O32825

M/s, Rising Genset India Pvt. Ltd.
J-81, 2nd Floor,

Saket,

New Dethi - 110017,

Email: risinggensetindia@gmail.com

Kind Attn : Mr. Rohit Gupta (mob, 9811660566)

@ '

Subject : Original Despatch Documents :

Reference : Your P.O.No. RGIPL/PL/NOV/2024 dated 12.11.2024
for 1no. SO‘D kVA DG Set

Dear Sir, '

Enclosed please find following Original despatch documents:

Tax Inv N0.192515212 dated 16.11,2024 for Rs.45,43,000/-
Packing List

Engine & Alternator Test Certificates

EU Declaration of Conformity

UK Declaration of Conformity

Load Test Report

Control Panel - Final Inspection Report
‘Cummins’ Engine Warranty Statement
Pulse Uitra lite Warranty Booklet ) !

CENOV AW N

L

Please find the above in order and acknowledge receipt of the same,
Thanking You. \

Yours faithfuily, :
For POWERICA LIMITED

Dinesh Oberol

R. Vice President - Sales & Marketing {-
obile No.: 9820298929 Bhely abwbhve

e A dabad, Bangalore, Balapur, Chattapal Slmbhaj;mga,q Chennal, Coimty
Madurai, Myscre. Hagpur, Nastik, Puse, Secunderabag, Rajahmundy,
Regd. Offtes : ot Fioor, Bakntawar, Nadman Pownt, Mumbal 4008 621 «

o1, Gay, Gurgaon, Kochs, Kethapul. T2
Viiaywada, Vishakapatnam
Tol+81 22 665G 2535

Al
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S OWERICA LIMITED

Ul

e ESWERTcA
e IS KM, TUMKUR ROAD, NELAMANGALA TALUK, BANGALORE RURAL DIST 562 123 SSLANTS
s BH . PACKING LIST
R e _ - | . . . . .
PACKING UIST FoR RV oIcE No I | DATED :16-11.24 | RATING : 500 KVA
e CUSTOMER CONSIGNEE =
e RISING GENSET INDIA PVT, LTD.
“M
ENGINE
MAKE CUMMING BOCUMENTS
MODEL QSMI5-61 MAINTENANCE MANUAL V€S /MO
SNg, 93843168 TEST CERTIFICATE YES/NO
COOLING 575 RADIATOR SPARE PARTS BOOK YES/NO
SILENCER PART NO 61711352 (FITTED) '
SILENCER Q1Y 1 NO
; ALTERNATOR
FRAME HCI544D1 . DOCUMENTS
MAKE STAMFORD VIAINTENANCE MANUAL YES/NO
A S00KVA TEST CERTIFICATE VES / NO
St.No. N24J444957 SPARE PARTS BOOK YES/ NO
2% k. CONTROL PANEL
@ )vie DOCUMENTS -
S1.No, R D1/PAMI/2410155 TEST CERTIFICATE YES / NO
R el samsaiiseo n £ 1 BRAWINGS VES/NO
BATTERIES _
MAKE PULS LITE DOCUMENTS
" |srec 12V, 100AH WARRANTY CARD [ves / nO
SLNOS 4124061195 ,4124060812
et R i 12 NO'S
FUEL TANK
CAPACITY - {INBUILT
QUANTITY
ACCESSORIES USED FOR ASSEMBLY TOTAL NO OF PACKAGES
FUEL HOSE FITTED S00KVA DG SET inGg T
BAUEQY CABLE WITH TERMINAL _Ff_T_“\ LD Ly
AVM PADS FITTED -
MANUAL FOR ENG & ALT WITH 1€ asET e
GATE VALVE WITH REDUCER FITTED (OIL DRAIN)
BREMDH e FITTED
- |COOLART Lo o e I W _FILLED w 4 e
'»l. FIRST FILL OF LUB OIL RltED. - S
CAPACITIVE TYPE FUEL GAUGE ATIED T Mg
BATTERY ATIED . o
BULK HEAD . il ATTED » o o A
EXHAUST PIPE DUTLET FITTED (IOTAL PACKAGES iND
CONTROLLER y PS-602 .
----- VEHICLE NO :
in case of any discrepancy, claim must bg made within 7 days of Fe:clp! ol equipment, otherwisse it would be assumed that o
goods / documents have been received intact as per the packing list,
FLOOR INCHARGE £ A QUALITY INCHARGE %/
IREMARKS :




3 | PR
Limited I

cummins India

Registerd Office ; Kothrud , Pune 411 038 ( India )

Engine Test Certificate

This Is to Certify that Engine Model . QSM-15-G1
serial Number ~ 93843168 fias been tested using

iesel as per 1SO-3046 standard. Corrected Full Load

B.H.P. to N.T.P. conditions as per the test standard is

504 @BHP@ 1500 REM

@ate: 14/10/2024 @ﬁ?/

FExecutive
Product Conformance

F:4302: 11 :07/PNo.503341 ‘i I
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hnologies India Private Limited.C-33 MIDC...Abmednagar MH 414113 1

Machine No. N24J444997 |

ﬂ@ﬂﬂﬂmhﬁmﬁﬁﬁ@gﬁ D AC GENEHA%OR

SALIENT POLE, SELF EXCITED / PMG EX

Test Certificate -

FOR
CITED

®

_ STAMFORD

Type Test has been conducted on similar deslgn machine

STANDARDS: Generator generally conforms to BS 5000 : part 3,
Tested In accordance with BS EN 60034-11SNIEC 60034-1
Rotor dynamically balanced to BS IS0 1940 - 1

FRAME: HCI544D1

RATED KVA: 500

AVR: AS440

ROUTINE TEST CERTIFICATE FOR BRUSHLESS AC GENERATOR:

POMER FACTOR: 08

RATED VOLTS: 415

AVR NO: 23390696-1479

ENCLOSURE: IP23

STR CONN: Series Star

RATED AMPS: 695.6

FREQUENCY: 50

PHASE: 3
STR WINDING: 311 DUTY: Base Conlinuous WIRE:
: _ ' 4-Wire
 EXC. VOLTS: 48 EXC.AMPS: 2.3 AMB TEMP: 40 ‘
FOR 3 PHASE SEQUENCE LOOKING FROM DRIVE END FOR CLOCKWISE ROTATION :U-V-W
WINDING - COLD RESISTANCE IN INSULATION HV TEST 1.83 JINSULATION CLASS
Chmi+/- 10 °/@} AT 22°C RESISTANCE KV
{MAX VALUES) (M- Ohm) FOR 1 MIN
STATOR (Phase to Phase) 0.01212 24 OK H
L ROTOR 1.904 2+ OK H
L _ ~ REGULATION TEST
L FREQ, VOLTS AMPS KVA PF KW | EXC.NVOLT | EXC.AMP| % LOAD
| 52 416.4 0.00 0.00 0.00 0.00 10 0.55 0.00
50 415 695.6 500 0.8 400 48 2.3 100.00
\ REGULATION = (N.L VOLTAGE-F.L.VOLTAGE / RATED VOLTAGE)'100 = 0.34 %
ite—gDescription: AC Generator,HC5.4.D.1.311,,1,.,14,,A5440.0nan Green
\ ReW#irks:
T A TR . A SED BY
\ AR A UTHORISED BY
) Sunil P Rand e
Date: 28-0CT-24 5 § ndhawane
E Job No: 7230650-019 Quality Assurance
Certificate Of Conformity
Quality System Certification

150 9001:20156

¥

Frame Size : HCIS44D1
Serfal Number ; N24J44499?

KVA: 500

This decument jg e!ectronfcally 9enerated, hep
] ces

Manufactured Date : 28-0OCT.24

Authorized By Quality Assurance:

lgnat

'ure not required.

\\

E] bate ..m

ol :
M
’

mnon:mw.““ i3 i
Gow M‘IMMM

H

Sunil p Randhawane

Print Date: 28-0CT-24
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L

CENTRAL GROUND WAT '
- o o iy i ATER AUTHQORITY
{Constituted under Section 3(3] of Environment (Protection) Act, 1986)

CERTIFICATE OF REGISTRATION

S NO.. Qf I ' Registration No 2 gi

“s

oy U vam e

This is to certify that
{Name of OWHCf)

Srreeses oL L, son/ daughter/ wife of Shri. &7V,
o7 e N . - owner of dugwell / dug-cum-bore well / borewell /
tubewell / filter poipt / any othier ground water abstragtion structure Jocated
PSS el B f?«- - 7

etvttoree e e e oeea. I8 hereby registered with the Centrs) Ground Water
-Authority.

’ PP (S W
. . . - e ok o : : : ’

The structure is allotted Registeation No... 2=, fl R A |
Any modification shall no( be sected in any of the parameters Iis&ec‘f in t?;c Registration %
 application by the owner without prior approval of the Authority. latimation to the effect

that the structure has gone in djz?"”?*h‘ ‘alsa be furnished by the owner to the Authority

s within four we;,éks of such: 9‘&‘“3 : ]

2t oA I .:q %
A :'t.:‘ b : b |
S Eiakpﬁf" i r.r' “lj:‘! f?:.t‘
N
WITH SEAL)
Spalig ErS!
;\’. !” :
i---t.-o-,i_(r\ui?—-15""" "“‘"""'"'“"."'{M%’?N"““
{iche s : g v\,.é ""‘“"‘*WM‘."r"
i ;
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FE e YW e

. OFFICE OF THE EXECUTIVE ENGIN&ERT(E_L%}C?}E
DELHI JAL BOARD: NCT OF DELHI: ROOM NO.101, IS

OVER HEAD TANK: NAJAFGARH, NEW DELHI-1 10@43
(Tel.N0.25322152) eeswii@ gmial.co

Dated: [6~S~/1"

- F.20 /DIB/EE(SW)-11/20157 7997

“The S.D.M. ‘ . |
. | OldBus Terminal, Kapashera,

:

P ‘;,_,

hj:ect to candttsops mentioned in the order.
of above, ftorr%ﬁ}ﬁ;;;pe}‘spectiﬁe, the'bore is not lllegal.

Sd/
(ARUN GUPTA)
EXECUTWE ENGR. (SW)-11

] t’;‘tdgnggement Celi-I1, Dethi Pollution Control
G

t. OF NCT of Delhi,
.1 IGOﬂE

shna Greens, H- 1, Pushpaniati

Farms, Dwarka
Delhi-110061 in reference to

your letter

el

EXECUTIVE ENGR., (Sw)-I1
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OVERNMENT OF N1, L T
{ ¢ N'g\ r%( ’
)H‘K“ OF Tug su DIV )NAL C \p
; VISIONA APITAL TR
OLD TERMINAL 1 ‘\*;‘m »\(.ISIRM[;“\M,:::f:;‘!f)lw OF DELHI
“”-s,;x{w (hmi%w;nm,i - Jum KAPASHERA, i “;\zf ;sl\:u;)?wi RICT
K Dated:-

Whereas illegal borewely t‘\ls‘tu&

d i Kri
0 Krishna Green Farm House situated | : ' '
wuagc Seial 5 P by rm House situated in Revenue Eslate of

I B o i _
F;WDPCCJEE W Tm toad was sédted in reference to Dethi Jal Board leter No.
N2 datud 21232015 -and whereas authorized signatory for Krishna

Green has submitted ?ﬂpreseuumon h\* stating that their tubewell is registered with the CGWA Vide
'Repslralmn Serial No. 251 in the name of Rishal Singh. the earlier owner of said land. E secutive
. hﬂgmeq (SW)-11 vide letter no. F20MIBAEE (SW)-11/2015/1877 dated 16/5/2015 has stated that
.T.WCC vide letter no. DPCC/CMC-11201 /1718 dated 23.2.2015 has revoked the previous orders aml

| from DIB prospective the bore is not illegal. “The matter was taken up in District Advisory

Commeeu&e meelmg dated ‘)I()i'*(ll‘i and in view of above facts it was allowed in meeting 10 de-seal
{ ff.Housc, Hence g team constituting the to!lms iny

L

\ he said bomwci! existing in Krishna ftarecn %’ar
! rﬁtmbers is hx:rcbv dirccted to de-s¢ i b
| NbfTehsndar{KH)

Harleen Kaur, 1AS
SDM (Kapashera)
. Dated

3iiiiding Kas :mln Gate, Delhi,.
"'miemt Board NC‘T‘ G of Dethi Roum No. 101, 1" Floor, £

0 §oo A S v
SRk R ey i ek e b A A e i




134




135







137




138

New Delhi,Delhi,India
Samalka, New Delhi, 110061, Delhi, india -
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